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For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 213 of 2025 in 

Comp. App. (AT) (Ins.) 

No. ____ of 2025 

 

Krishan Pal Singh 

Vs. 

Canara Bank & Anr. 

 

 

Anurag Ojha 

2.  I.A. No. 214 of 2025 in 

Comp. App. (AT) No. 

____ of 2025 

 

Amit Popatlal Patel 

Vs. 

Vipor Chemicals Pvt. Ltd. & Ors. 

 

 

Samriddh Bindal 

3.  I.A. No. 215 of 2025 in 

Comp. App. (AT) (Ins.) 

No. ____ of 2025 

 

Kamall Ahuja 

Vs. 

Agtar Singh & Sons Hydraulics Pvt. Ltd. 

 

 

Ankit Sethi 

4.  I.A. No. 216 of 2025 in 

Comp. App. (AT) (Ins.) 

No. ____ of 2025 

 

Subir Mukherjee 

Vs. 

Ram Ratan Modi & Anr. 

 

 

Arijit Mazumdar 
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